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ORDER 

After hearing, mainly the concern of the retired employees, and considering the fact 
that some employees are not getting their pension, medical reimbursement, etc. in time 
causing a lot of problems to them including mental agony, we think it proper to direct the 
Appellant i.e. Tata Power to come out with some solution for payment of pension, medical 
reimbursement, etc of the retired employees within 10 days from today.  Unless it is done, 
the hearing on merits of the appeal will be very difficult because a number of impleadment 
applications are there seeking impleadments in this appeal.  Apart from which, there is some 
writ petition before the Hon’ble High Court in which 14.3.2016 is said to be fixed for 
hearing.  It has been told that out of three Discoms of Delhi, other two Discoms, except Tata 
Power, are making payments towards pension, etc. to the retired employees but the Tata 
Power under some interim order of this Appellate Tribunal is making partial payments. 
 

Post the matter for hearing on 17th March, 2016
 

. 

 
(T. Munikrishnaiah)      (Justice Surendra Kumar)  
  Technical Member       Judicial Member  

vt/kt 


